\ 2041 TEM NO. 120 Court No. 3 SECTI ON 1|
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 570 OF 2003
GOVI NDARAJU Appel lant (s)
VERSUS

STATE COF KARANATAKA Respondent (s)

Dat e: 19/05/2009 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE V. S. S| RPURKAR
HON BLE MR, JUSTICE R M LODHA
( VACATI ON BENCH)

For Appellant(s) M. Naresh Kaushik, Adv.
M. Rupesh Kaushi k, Adv.
Ms. Lalitha Kaushik, Adv.
For Respondent (s) M. Sanjay R Hegde, Adv.(NP)
UPON hearing counsel the Court made the follow ng

CRDER

Li st tonorrow 20.5.2009).

(Pawan Kumar) (M S. Negi)
Court Master Court Master



